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a0t . requrived. fo divuige the source
from which the investments are made
by them, it is not possible to supply
the information asked for.

Adivasis o Orissa

‘F11¢. Shri Sanganaa: Will the Minis-
ter of Scientific Research and Cults-
¥al Affairs be pleased to state:

(a) whether any committee has been
cvonstituted by the Central Govern-
ment to make an anthropological
survey and study of the Adivasis of
Orissa;

(b) if so, whether that committee
&8s toured Orissa in the latter part of
1WA wnd

(¢) if so, with what results?
The Deputy Minister of Seientific

Besearch and Cultural Afisirs (Dr. M.
M. Das): (a) No. sir.

(b) and (¢) Do not arise.
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Pnnodinu Inlcr the UM-
abllity (Offences) Act

Will the Ministef of Home Affairs
be pleased 1o sinte:

(a) the number of persons prosecut-
ed under the Untouchability (Offen-
ces) Act during 1958; and

(b) the number of persons convict-
ed?

The Minister of Home Affairs (Shri
G- B. Pant): (a) and (b). The State
Governments are responsible for en-
forcing the provisions of the Untouch-
ability (Offences) Act, 1955. They
have, however, been requested to
gurnish periodic returns on the work-
1pg of the Act, Consohdated statement
for the year 1958 is laid on the Table
of the House. [See Appendix IV,
annexure No. 74.]

Cheating cases in Cat-Picoce
Trade in Delhi

Shri Goray:
2119, < Shri Jadbav:

Will the Minister of Home Affalrs
be pleased to refer to the reply given
to Unstarred Question No. 191 on the
12th February, 1959 and state:

(a) the number of cases of cheating
and fraud in the cut-piece trade in
Dells registered by the police during
the years 1857 and 1958; and

(b) the modus operand: of these
cheats?

The Minister of Home Affalrs (Shri
G- B. Pant): (a) 1957 15
1958 9

(h! It is reparted that in the cut-
piece trade, cloth is sold by weight
and not by length. Mal-practices are
resorted to in the process of weigh-
grent ete.





